iCH

i

IN THE CENTRAL ADMINISTRATIVE TR_JBUN'A], - HYDERABAD BE]
AT HYDERABAD

ORIGINAL APPLICATION NOs.508 & 1266 OF 1996

DATE OF ORDER : 1.10.1999
OA.No.508 of 1996.
Between:-

1. K.Subbaravudu
2. M.Sambasiva Rao ‘ .Applicants

Vi,

1. The Chairman. Telecom Commission,
~ Shanchar Bhavan, New Delhi

2. Chief General Nanager,
Telecom. AP, Hyderabad-1.

- | 3. B.V.Subba Rao | ...Respondents

OANO.1266 OF 1996.

Between:-
K.Subba Ravudu
Vs:

1. The Chairman, Telecom Commission, Sanchar Bhavan, New Delhi.
2. The Chief General Manager , Telecom, AP Circlel, Hyd-1.
3. B.V.Subba Rac 17.A.Satva Murthy
4. U.Sanjeeva Rao 18.B.Gangadahara Rao
5. V.Venkateshwora Rao 19.E.B.Ramachandram
6. B.Kotilingeswara Rao 20.P.Bhaskar Rao
7. AV.V.N.Seshasavana 21.P. Ammi Reddy
8. J.Gopalakrishnaiah 22.D.GVictor

- 9. C.LN.Murthy 23.K.5.Bhaskar Rao
10. 3.V Nageswara Rao 24 N.Lakshminarayana
11. D.Mallikarjuna - 23.C. Purnachandra Rao
12. D.Venkata Reddy 26.M.M. Prasad
13. D.Nagarajan 27.5.K.D.Prasada Rao
14. D.Ramachandrulu 28.A.Seshagiri Rao
15. P.Lakshminaravana 29.C.V.Subba Reddy -
16. G.V.R.Setty J0.P.V.V. Salvanaravana

Respondents in OAL266:96
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the Respondents are bound o reply to that represenlation before finalizing the senionty
list. If the applicant is going to be aggrieved. he will be at liberty (o take appropriate action
L]
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as he may be advised. In the meantime in order to ensure that the applicant sheuld nol we
put to a disadvaniage, his actual-date of promotion to TES Group-B should be reckoned to
the position of seniority on the adhoc basis tifl be provisional seniority list daled 6-3-1997
is finalised.
1. In the result the following directions are given -
. "The provistonal seniority list issued on 6.3.1997 should be for alt the TES
Group-B Oflicers in that cadre as on that date and copy of the seniarity Hist
should be circulated in accordance with the law. The applicant is al liberty
to submit his representation if be is aggricved by (he seniority shown in that
tist and that provisional seniorily list should be finalised after adjudicating
“the representations that are received by the applicants herein and others.
Till such time the provistonal seniority list in pursmance (o the above
dircction is finalised, the actual date of entrv of the applicantsinto 'T1ES
Group-B should be reckoned for seniority on adhoc hasis.”
8. OA is ordered accordingly. No costs.
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